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IN THE HIGH COURT OF ORISSA:
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W.P.(0 No,13403 012015
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-Versus-

State of Odislia And Others ... Opp. Parties

AFFIDAVIT FILED BY THE DISTRICT SOCIAL

SECURITY OFFICER. PURI IN COMPLIANCE

OF ORDER DTD. 18.05.2022 :

I, Sri Subhransu Kumar Maharana, aged about

57 years, Son of late Kailash Chandra Maharana, at

present working as District Social Security Officer,

Puri, At/P.O./Dist.: Puri, do hereby solemnly affirm

and state as follows :
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That, I am working as District Social Security

Officer, Puri w.e.f. 12.07.2022. I have been duly

authorised by the Collector & District Magistrate, Puri,

to swear this Affidavit on his behalf.
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That, this Hon’ble Court in Paragraph - 11 of

the Order dtd. 18.05.2022 directed as follows :

2.

XXXXXXXXX

//. Lastly, tiinmig to the affidavit of the
Collector and District Magistrate, Puri it
is inter alia stated that the land recorded

in Anabadi (Khaia No. 148 and Sarakari
(Khata No. 149) of the Lokanathghat
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Monza \vith notes in remark column

reading “Kosthashram” is stated to be
used for ‘'different public purposes i.e. to
obsenfe different rites and rituals of
Lokanath Dev Bije, Puri in different
festivals”. The affidavit is silent on where
else land can be found for having a colony
for the CLPs. The Collector, Puri will
identify a suitable land where a new
colony for the CLPs con be established
with all the modern facilities.

XXX XXXXXX

That, in obedience to the Order dtd. 18.05.2022

this Affidavit is being filed.

j.

That, it is submitted that after receipt of a copy

of the Order, sincere steps have been taken to identify a

suitable piece of land for establisliment of a new

Colony for the CLPs. Accordingly, the Tahasildar, Puri

has been requested by the Addl. District Magistrate,

Puri vide letter No. 1027, dtd. 09.06.2022 to identify a

patch of suitable Government land for establishment of

a new Colony for the CLPs of Sanjayjee Leprosy

Colony for having approximately 33 nos. of families

with all modem facilities.
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Copy of the letter No. 1027, dtd. 09.06.2022 is

filed herewith and annexed as Annexure - A.

That, it is submitted that since the World

Famous “Car Festival” for the year 2022 was held on

5.
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01.07.2022, the Tahasildar, Puri as well as the District

Administration was busy as a result of which it was not

possible to find out a suitable Government land for the

aforesaid purpose. However, the Tahasildar, Puri vide

letter No.5688, dtd.29.07.2022 intimated the Addl.

District Magistrate (Rev.), Puri to give at least two

months further time for the aforesaid purpose.

Copy of the letter No.5688, dtd.29.07.2022 is

filed herewith and annexed as Annexiire-B.

6. That, the answering 0pp. Party craves leave of

this Hon’ble Court to make fiirther submissions and

file further Affidavits in support of the contentions, for

an effective adjudication by the Hon'ble Court.

That, the facts stated above are true to the best of

my knowledge and belief

7.

W'J^ntified by

Advocate’s Clerk

A.G’s Office

Cuttack

"  Date: 01/08/2022

DEPONENT

DisWftSodal :>gcurity Officer
PUJtl

Certified that Cartridge papers are not available.

ENT ADVOCATEADDL. GOVE

eolomnfy nffirm OH I Uie OQponem
BtCutiack ^ ̂
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.M-.-'Notary
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RAMA CH.A tAQ-iftA,‘Notary .
CUTTACK TOWM^ Rod^. No-21/05
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Higk Ccrtyt 'Mattea’ ’[J

OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, PURI
(SSEPD Section)

■1017-Letter No. ,/ date t/l- Oh . 2.2, /
To

The Taliasildai-, Puri

oub> Identification ol a suitable land for establishment of a new colony for
the CLPs With ail modern facilities- Order passed on 18.05.2022 m WP
(C) No. 13403 of 2015

Ref:- Your office letter No.3922 dt. 13.05.2022

Sir

In inviting a reference to the letter on the subject cited above, I am to
say tliai; the D-SSO, Puri had filed a compliance affidavit on behalf of Collector.
Pun in the above WP (Cj and accordingly Hon’ble High Court has passed order
VI. e larder No.29, dt.18.05.2022 at Para-ll(Copy of order enclosedj to identify

sunabie .ann for establishment of a new crolony for fnc CLPs of Saniaviec
j^eprosy Colony having approximately 33 no’s of families with, all modern
'.acurd.es.

a

ts V, I'equested to identiiy a. patch of suitable Govv,. land
CoIl^Lr immediately for kind perasal ofC.oileutor, Pun. The next oate oi hearing has been listed on 04.08.2022.

This may be treated as exti-emely urgent.

fours faithfu.Uy

Memo No. / 07-^ ot ^ Puri

Additional Dis'adct M'agistfate (Kev.), Puri
Memo No. / ̂
Copy submitted to the Director

Bhuoaneswar ior informanon and nec^
^  .

essary

 XI-
SSLF^D Department, Odisha, action.

Additional Distiict

OistriaSocial^curity Officer
puai
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OFFICE OF THE TAHASILDAR,

Letter No.^56§§ Ht.
i  'Ar n

PU

,  0 2 AUG 2022 a
i  \§\ ,, Jm

The Addl. Dis-l i-ici Mn^isirato (Ri'v), Purl 1

egarding idcmijicaiion ol suilablc land foi; csuiblislrSiSR^
colony for the CL.Ps with all n-iodcrn lacilities- Oi'der
18.0.S.2022 in VVP(r) No. 12402 or20ir>.

lU'VA'

pass(‘d 01 -

To

Sub:

Kob Your ol'lice IcMler no. 1 027/ di. 00.06.2022

Sir,

With a ladVroiici lo abov(' subjcrl, I am [o say ll'ial Uu' l loirblo WiyJ.'-
Coiu-l of Orissa has passed order on 18.OS.2022 in Wl^(e) no. 12402 and dir
ihe Collector, Puri to idoniily suilabU? land ini' ('siahlishincni of new entnnv i i-r
tile (,LPs of Sanjayjec l..cprosy'^Colony having approximately 23 iio.s ol lamilies
with all modern facilities. Accoi'dingjy, all Ri aia.' directed to idenlify suitable land
with road connectivity lor this pnrpose. bni no such land details liave be

l epoined by Rls,
I  1

Tlicrefore, 1 would rt'{]itesi you lo givt.' iv\/o iiionih moia' tune li

itieiUify .suitable land with proper roatl t'nmieciiviiy for esialilishnu'in el
rolonv for the (2.Ps wdlh all modinm lacil ii ies.

ne’ \-

Tahasildai-. nn

Mem.o No..

Copy forwarded lo llu? DSSO, Puri for infoianaiion and ncces.sarv

aeiion.

'Pahasilflar. Pnh
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